Customs, Service Tax & Anti Dumping Branch
WEEKLY DISPATCH STATEMENT
FROM 09.09.2024 TO 13.09.2024

S. APPEAL NO. FINAL ORDER NO/MISC DATE OF ORDER RECEIVED | DATE ON WHICH
No. ORDER NO FROM THE PS TO HON’BLE | ORDER SENT FOR
PRESIDENT/MEMBERS DISPATCH
FINAL ORDER NO.
1. /5182472021 £.0/58106/2024 30.08.2024 10.09.2024
2. /52240/2022 F.0/55995/2024 02.09.2024 10.09.2024
3, C/51624/2022 F.0/58102/2024 30.08.2024 10.09.2024
4. €/52152/2022 F.0/58111/2024 30.08.2024 10.09.2024
S, €/52151/2022 F.0/58112/2024 30.08.2024 10.09.2024
6. €/50025-50026/2022 F.0/58100-58101/2024 30.08.2024 10.09.2024
7. C/50374/2024 F.0/58115/2024 30.08.2024 10.09.2024
8. €/51124/2020, C/51305-51423/2024 F.0/58233-58351/2024 04.05.2024 10.09.2024
9, £/51125/2020, C/51191-51301/2024 | F.0/58119-58230/2024 | 0409.2024 110092024
10. | C/50363/2021, C/50884-50899/2024 F.0/58352-58368/2024 04.09.2024 10.09.2024
11. | C/50438/2021, C/51017-51132/2024 F 0/58369-58485/2024 04.09.2024 10.09.2024
12. | €/50750/2021 F.0/58487/2024 03.09.2024 10.09.2024 ]
13. | C/50870-50871/2021 F.0/58231-58232/2024 03.09.2024 10.09.2024
14. | C/51933/2022 F.0/58545/2024 09.09.2024 11.09.2024
15. | C/50468-50471/2021, F.0/58547-58552/2024 09.09.2024 11.09.2024
€/50609-50610/2021, }
16. | £/52027-52025/2021, C/52029/2021, F.0/58519-58536/2024 09.09.2024 731.09.2024
€/52032/2021, C/52034-52037/2021, C/52039-
52042/2021,
C/52045-52047/2021, C/52049-52051/2021 :
17. | C/52030-52031/2021, C/52033/2021, “£.0/58539-58544/2024 09.09.2024 1"11.09.2024
C/52038/2021, C/52043-52044/2021
18, | ¢/51734/2021 F.0/58506/2024 05.09.2024 11.09.2024
19. | ¢/50151/2024 F.0/58510/2024 05.09.2024 11.09.2024
20. | C/S1712/2021 F.0/58517/2024 09.09.2024 11.09.2024
MISC ORDER
1. €/50522/2024 M.0/50359/2024 02.09.2024 10.09.2024
2. €/50289/2024 M.0/50361/2024 03.09.2024 10.09.2024
3. €/50719/2020 M.0/50364/2024 05.09.2024 11.09.2024
4. /5173472021 M.0/50367/2024 09.09.2024 11.09.2024
| 5. €/50492/2017 M.0/50377/2024 09.09.2024 1" 11.09 2024
L6 | C/52027/2021 M.0/50378/2024 09092024 10w
70 1 C/e2028/2021 . M.0/50379/2024 09.092024 1192024
3. C/52029/2021 M.0/50380/2024 09.09.2024 11.09.2024
g, €/52032/2021 M.0/50381/2024 09.09.2024 11.09.2024
10. | €/52034/2021 M.0/50382/2024 09.09.2024 1711.09.2024
11 | €/52035/2021 M.0/50383/2024 09.09.2024 11.09.2024
12. | C/52036/2021 M.0/50384/2024 09.09.2024 11.09.2024
13. | C/52037/2021 M.0/50385/2024 09.09.2024 11.09.2024
14. | €/52039/2021 M.0/50386/2024 09.09.2024 11.09.2024
15. | C/52040/2021 M.0/50387/2024 09.09.2024 11.09.2024
16. | €/52042/2021 M.0/50388/2024 09.09.2024 11.09.2024
17. | €/52045/2021 M.0/50389/2024 09.09.2024 | 11092024 |
18. | C/52046/2021 M.0/50390/2024 09.09.2024 11.09.2024
19. | C/52047/2021 M.0/50391/2024 09.09.2024 11.09.2024
20. | €/52050/2021 M.0/50392/2024 09.09.2024 11.09.2024
21. | C/52051/2021 M.0/50393/2024 09.09.2024 11.09.2024
22. | €/52041/2021 M.0/50394/2024 09.09.2024 11.09.2024
23. | C/52049/2021 M.0/50395/2024 09092024 o | 11.09.2024
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Upload in PDF format on the CESTAT website immediately after signature of the Hon’ble members on the same day for the parties and public at
large thus all the interested parties and other information seekers under R.T.l. Act may download there orders from CESTAT website.



